No. Estt.(RJS)/ “3 12009

RAJASTHAN HIGH COURT, J ODHPUR

ORDER

Dated : 14" December, 2009

On account of promotions of RJS Officers from the cadre of Civil Judge (Jr.Division) to Civil
Judge (Sr. Division), the following transfers / postings of the officers are made with immediate effect:-

S. [ Name of Officer From To Viee
No. |SARVA SHRI ; SARVA SHRI :
Brijesh Panwar CIUD)-IM, ACIM, Vacant
Simalwara Kushalgarh
- (Dungarpur) (Banswara)
02. |Ashwani Kumar Yadav CIUD)-IM, ACIM, Vacant
Kherwara Dungarpur
(Udaipur)
03. |Suresh Prakash Bhatt CIUD)-IM, ACIM(Economic | Vacant |
Jodhpur District - Offences),
Jodhpur
04. | Ashok Kumar Sharma ACI(D)-IMNo2, | ACIM, Vacant g
> Bhilwara Sojat
(Pali) |
05. | Visiwa Bandhy CIOD)-IMNo3, | ACIM, Vacant |
Bikaner Barmer
06. |Sanjay Kumar Bhatnagar ACIUD)-JMNo2 | ACIMNo2, Vacant
(North), _ Chittorgarh
Udaipur |
07. | Anwer Ahmed Chouhan CIID)IM, ACIM, Vacant
Malpura Deedwana
(Tonk) (Merta)
08. | Vikas Kumar Khandelwal | CJUD)-IM, ACIMNo3, | Vacamr
Roopwas Bharatpur |
(Bharatpur) ' |
09. |Madan Gopal Arya Spl.IM (NI Act ACIM, Vacant
Cases) Court, Anoopgarh
Ganganagar, (Ganganagar)
|
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Sanjay Kumar Tripathi CI(ID)-IM, ACIM, | Vacant
Gaddi (Banswara) | Deeg
. (Bharatpur)
11.|Pawan Kumar CIDMM, - | ACIM,  Rama Shanker
Kishangarh - Behror Verma |
(Ajmer) - (Alwar) | |
12, |Om Prakash JUD)}IM, Kanivara | ACIM, | MsAnupoma
(Jalore) - Kapasan Rajeev Bijlani
| " (Chittorgarh)
13, |Ms. Shahnaz Parveen ACIUD}-MNo3 | ACIMNo3, MsShivani |
(South), Kota - Udaipur Johari
14. |Santosh Kumar Mittl CIUD)-M, ACIMNo 1, Vacant
| ’r Chomahalla Behror |
| (Jhalawar) (Alwar)
| ,
15. |Ms. Mohita Bhatnagar CIUD)-Mio], | ACIMNo3, Ajay Shukla ~ |
Alwar | Alwar | |
[]6. Ajay Shukla ACIMNo.3, ACJM No.1, Govind Agarwal |
| Alwar Alwar |
| |
17. |Sukesh Kumar Jain Spl.JM (NI Act ACIM, ) ]-;’;a_c_uln_ o I
Cases) Court No.5, Mandalgarh |
Jaipur City (Bhilwara)
|
118. Rajesh Gupta ACJ(JD)-IMNo.6, | ACIM, Sambhar | Dharmend:a j
| Jaipur City  (Jaipur Distt.) Sharma |
19. |Ms. Himankani Gaur ACIOD}IMNo2 | ACIMNod, | Surendra Singh
(South), Kota |
Kota |
20. |Ms. Meena Agarwal ACIUD)-IMNo2, | ACIM, Vaount
| Alwar Kotputli
| (Jaipur Distt.)
| L
21, |Bhanwar Bhadals ‘| cipyam, ACMNo2, | Vacam |
Khetri (Jhunjinu) | Kekri
(Ajmer)
122, | Govind Ballabh Pant CI(D)-IM, ACIMNo2, | MsArchna
i Bari (Dholpur) ‘Bharatpur Mishra
23. | Tirupati Kumar Gupa CI(UD)-IM (South), | ACIM, Vacant
Kota Aklera
(Jhalawar)
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Pawan Kumar Singhal CI(JD)-IM, ACIM, Vacant
Viratnagar Shahbad
(Jaipur District) (Baran)
25. |Madhu Sudan Mishra ACJ(JD)-JM No.1, ACIM Vacant
Jodhpur (Communal
| Riots), Pali
|
2. |Bal Krishan Mishra ACIUD}MNo2, | ACIMNol, | Ramakamt |
Bharatpur Bari | |
(Dholpur) i
|
27. |Ms. Shilpa Sameer ACI(UD)-IMNo.23, | ACIMNos, Khagendra |
Jaipur City Jaipur City Kumar Sharma
28. |Rajesh Kumar CJ(ID)-iM, ACIM, Vacant
Gharsana Raisinghnagar
| (Ganganagar) (Ganganagar)
: I
29, [Ms. Seema Juneja ACI(D)-]MNo3, | ACIMMNol, | Kailash Chandra
- Jaipur City Jaipur District Mishra. |
|
30. |Siddheshwar Puri CJ(ID)-IM, ACIM No.2, Vacant |
Sheoganj Jalore
(Sirohi)
311 | Kailash Chiandts Atwasia ACIUDMIMNo19, | ACIMNoS, | HSSisodia |
Jaipur City | Jaipur City | |
32. |Rajeev Kumar Bijlani CIUD)IM, ACIM, Amod HQ | Vacant
| Kapasan at Pratapgarh |
(Chittorgarh)
1330 Jaedish Jn CIUD)-IM, ACIM, e
Gangrar Bhinmal
(Chittorgarh) (Jalore) ‘
34, |Ramesh Kumar Joshi CI(D)}JM (West), | ACIM (SPE Jagmohan
Jaipur City Cases), Agarwal-[]
Jaipur District,
Jaipur |
35. |Puran Kumar Sharma ACIM, ACIMNo.l, | Gauri Shanker |
(On request) Lalsot l Jaipur City Sharma
(Dausa) |
36. | Gauri Shanker Sharma ACIMNo.1, ACIM, Vacant |
| Jaipur City Banswara
37. | Govind Agarwal ACIMNo.1, ACIM, Mukesh
| Alwar Mahuwa
| (Dausa)
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38. | Zamir Hussain ACIM, ACIM, Vacant
Gangapurcity Badi Sadri
(Sawaimadhopur) (Chittorgarh)
39, |K.CMod ACIMNo.1, ACIM, Nocat @
Chittorgarh Begun
(Chittorgarh)
40. |Rama Shanker Verma ACIM, ACIM, I_}i:un:tr ijlﬁs:;:-iin
Behror Gangapurcity |
(Alwar) (Sawaimadhopur)
41. |Hitesh Singh Sisodia ACIM No.5, ACIM, | Vacam i
| Jaipur City Sikar :
. M
42. |Jag Mohan Agarwal-II - ACIM (SPE Cases), | ACIM, || Vacant
Jaipur District, Kishangarhbas |
Jaipur (Alwar) |
;13. Jag Mohan Agarwal-I ACIM (Economic | CJM,“— B ":__h-luhcn:ira .Sing_h“
Oifences), | Baran |
Jaipur City
44. | Mahendra Singh CIM, ACIM | JagMohan |
Baran (Economic - Aparwal-1
Offences),
Jaipur City
45. |Rama Kant Sharma ACIM No.l, ACIM, i...uuuum_...-._ N
Bari Dholpur
(Dholpur)
46. |Ms.Shivani Johari ACIM No.3, ACJM No.l, k.C.Mod
Udaipur Chittorgarh
47| Mukesh ACIM, ACM, | PumnKumar
Mahuwa Lalsot (Dausa) Sharma
(Dausa) - N
48 | Surendra Singh ACIM No 4, ACIM, | Vacant
Kota Jhadol
: (Udaipur)
49| Ms. Archna Mishra ACIMNo2, ACIMNo2, | Vacam
Bharatpur Bari
(Dholpur)
50| Ms.Anupama Rajeev Bijlani | ACIM, - ACIM, o
Kapasan Pratapgarh
(Cluitorgarh) |
51| Dharmendra Sharma ACIM, Sambhar . | ACJMNod, | Ajay Kumar
(On request) (Jaipur District) Jodhpur Bhojak
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52 |Aj ay Kumar Bhojak ACIM No 4, ACIM, Sujangarh | Vacan
Jodhpur (Churu)
53|Khagendra Kumar Sharma | ACTN No6 Jaipur | ACIM, | Vacams
City Vallabhnagar |
= (Udaipur) |
| 54|Kailash Chandra Mishra ACIMNo.L Jaipur | ACIMNo2, | Vacawr
| District Srimadhopur |
| | . (Sikar)
| 55|Narendra Singh Rathore CIODIMNo.l, | CIgDyM, MsAsha |
Sujangarh(Churu) Sujangarh Choudhary
(Churu)(Re-
| designated court
of CI(JD)IM
No.2,Sujangarh)
o S | S =
| 56|/Ms. Asha Choudhary CI(UD)IM No.2, SPLIM.(N.LAct | Madan Gopal
I Sujangarh (Churu) | cases), | Arya
Ganganagar
* 57|Bhanu Kunar [ cimuMNes, | ACIODYMNo3, | Ms. Seoma |
V| Alwar - | Jaipur City Juneja |
| 58|Ms. Meghna Jain CIUD)M, Deswi | CyD)IM, Balwant Singh |
(On request) (Pali) Marwar Junction | Bhar
| (Pali
| _ __
59| Balwant Singh Bhari CI(ID)IM, Marwar CJ(JD)IM, | Rajesh Kumar
~ |(On request) Junction (Pali) Gharsana
(Ganganagar)
' 60|Pravendra Pal Singh ACI(D)IM, SpLIM (NIAct | Sukesh Kummar
| Roopwas Cases) Court Jain
} (Bharatpur) No.S,
B Jaipur City i
NOTES: |
L. The officers are directed tg handover/takeover
charge in accordance with Order No. 24/PI
dated 23.11.1998, -
2 The transfers of officers at S.No. 35, 51, 58
and 59 are on their own request and they
shall not be entitled to claim disturbance
allowance and joining time.
BY ORDER,
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